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5 bas indjcated that the' total cost invo Ived 

in pa),ment of incentive bonus to 'the 
farmers of Punjab on wheat procured dur-
ing the rabi 1985·86 was Rs. 32. 3~ 
crores. 

(b) Th e Government of Punjab bad 
incurred the expenditure. 

(c) Does not arise. 

LfcenC!es Riven for setting up of Sugar 
Mills in Cooperative Sector 

31~8. SHRI BJRINDER &INGH: 
Will the Minister of FOOD AND SUP-
PLIES be pI eased to state : 

(a) number of new licences given to 
each State to set up sugar mills in co-
operative sector during the last five years; 

(b) how many of them have been com-
missioned during their stipulated period; 
and 

(c) whether some of them have asked 
for extension of commissioning period; if 
so, how many of them have been given 
the e~tension ? 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIR ENDRA 
SINOH): (a) A Statement gIV1n[; the 
State·wi~e details of letters of intent/ 
licences issued for setting up new sugar 
mills in Cooperative Sector during the 
last five years i8 given below. 

(b) and (c) Out of 50 Letters of intent/ 
licences issued. 18 sugar factories have 
been commissioned. The validity periods 
stipulated in the licences/letters of intent 
of these 18 factories were extended from 
time to time after examining each indivi-
dual case, on merits t ill these factories 
went into production. 

Statement 

Sl. State No. of new J etters 
No. of intent/licences 

.,. Uttar Pradesb 9 

~~ 
I, •• 

Ma h.raf:6btr'_ . ) : ·za 

·3. Punjab 

4. Tamil Nadu 2 

5. Gujarat ,z 
',j 

6. Kamataka 

7. Orissa 

8. Madhya Pradesh 

3 

2 

1 

9. Haryana 3 

10. Dadra & Nakar Haveli 1 

Total: 50 ---
Damages fo Kharlf Crop for Want 
of Monsoon in Northern DI.tricts 

of Ka rna taka 

3159. SHRI NARS1NG RAO SURY-
AVANSHI: 

WiJl the Minister of AGRICULTURE 
AND RURAL DEVELOPMfNT be 
p1 eM,ed to ~ tat e : 

(a) whether it is a fact that due tQ 
delay in the onset of Monsoon the Kharif 
Crop had almost withered and it is too 

r • late to save the crops in Northern DJS-
tricts of Knrnataka ; and 

(b) if so, the measures taken by the 
State and the Central Government to face 
this drought thr~at ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RURAL DEVELOp •. 
MENT (SHRI CHANDULAL CHANDRA- . 
KAR.) : (a) and (b) The Govern'ment of 
l{arnataka have ~ubmitted a rnem( randum 
on Sth August, 1985 seeking Central 
assistance for relief measures in tile areas 
affected by scarcity' condit;~ns. A Central 
Team will be visiting the State shortly' to 
assess the extent of damages Ian d measures 
reqdh'ed ~foi' m'eeting the situadon.. . r' .) , 

Projects Constructed by N, D.C.C. 

3J60. SHRr1v. K.S. RAD:: Win '~~" 
Minister of, WO~S AND ltO"~l~a' ,~R', 
pleased to stat~ : 




